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IN THE CENTRAL ADn I|\JI 3TR ATI UE TRIBUNAL:PRI NC IPAli

NEU DELHI

C.P. 232/96 in
O.A.14^9^

Neu Delhi this the 14th day of ©ctober,1996,

A,l/.Haridasan,Vice Chairman(3)Hon ble Shri K.Ramamoorthy,Plember(A)

Uidya Ram, aged 42 years,
5/o Shri Ngubat
R/o House No.199,!viohalla Regan gran,
Dahangirabad,Distt.Sikanderabad,
uorking as casual labour under''P .U.I
Bulandshahar.

(By advocate Shri flalik B.D.Thareja)

l/ersus

.Appli cant

1, Shri U» K.Agarual,
General flanager.
Northern R^iluay,
Baroda House,
Neu Delhi•

2, Shri Zaki Ansari,
Divisional Railuay flanager,
floradabad Division,
floradabad,

3, Shri Ashutosh Kumar,
Assistant Engineer,
Bulandshahar Hapur Junction,
Ghaziabad,

ORDER(ORAL)

BY HON'BLE SHRI A,1/. HAR ID ASAN . 1/. C. (j )

Nothing has been brought on record to shou

that respondents have committed any contempt in thi;

case, C» is, therefore, dismiased.

I
( K. RAflAflOORTHY )

flEflBER (A)
A.U. JLaR^SAfT )

l/ICj;-irHAIRf3AN (j)


